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■  " Applicant(By Advocate - shri S^K.Oarg) "

T^e^co^ In^a.Through Ministry of^le-communication. Door SancharNew Delhi, oancnar.

Manager (T) ,Telecom,SancharBhawan MP (Circle) ,Bhogal:,
3. General Manager(T) Door Sanchar,Jabalpur(MP),
4, Senior Superintendent Telegraph Traffic

Jaoalpur Division.Jabalpir^ ^^affic,• a aj.pm- - Respondents
(By Advocate - None)

Oral Order

•VermafVi,ce ehalrmpjn^.TudicL

n® applicant has. by this O.A.. claimed
consideraUon of his promotion to the post of Senior
Supervisor with retrospective effect along with his
juniors^

2» The brief facts, as stated in the 0.A, , are that
the applicant was appointed in the Department of Telecom,
in the year 1955^ As per gradaUon list issued in the year
1975 the applicant's name appeared at serial 27
vdiereas the nam® of Shri 8,N.Kothale and Shri RJ>,Oupta
appeared at serial numbers 28 and 29 respectively. These
two persons were subsequenUy promoted to the post of
senior Supervisor. The applicant's name was not considered
for promotion to the said post. Hence the present O.A.,
3. The respondents have, in their reply, stated thi
the applicant was iniUally appointed as a Boy Peon on
't^.l9S5 and thereafter he was promoted as Signal Room derk

Contd,v,;^|2/..
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on 14»3*1961^ In the seniority list issued in the year 1986

the naraa of Shri B.N.Kothale and Shri R.D.Gupta appeared at

serial numbers 26 and 28 respectively, whereas the name of

the applicant was at serial number 50. A copf of the

gradation list has been annexed as Annexure-R-2.

4. The learned counsel for the applicant submitted

that in ttJte seniority list issued in the year 1975 the

applicant was senior to Shri B.N.Kothale and Shri R.D.Gupta

but the respondents while issuing the seniority list in

1986 placed the applicant at serial number 50 i.e. much

junior to Shri B.N.Kothale and Shri R.D.Gupta:.^ Though, it

is submitted Shri B.N.Kothale and Shri R.D.Gupta were

promoted to the post of Senior Supervisor the applicant*s

name was not consideredf.:

5. After hearing the learned counsel for the applicant

and going through the pleadings on record we are of the

view that the O.A. has no merit and is to be dismissed. The

applicant actually challenges the seniority list of the

year 1986 wherein the name of the applicant appeared at

serial nogSO and name of the two persons .namely shri

i.^.Kothale and Shri R.D.Gupta appeared at serial numbers
26 and 28 respectively:^, If the applicant had any grievance
against the gradation list of 26th September. 1986,it was
opened to him to challenge the said gradation list in the

year 1986 or within a reasonable time thereafter.The same

cannot be challenged by fitiing this OA in the year 1939y
During the course of argument, the learned counsel submitted
that the applicant has now retired but promotion would give
feehefit. to applicant's pension, hence a direcUon be given
to consider the appliSant's promotion with retrospective

our view, however; no such direction can be given,
one Of the persons .namely. Shri B.HjcoU.ale,who according
to the applicant was junior to the applicant,retired on
31.7.1986 and his position chnuwt be challenged at this
.tage. ..any «>re persons must have been promoted and retired.
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Any change of position due to consideration of applicant's

name after lapse of more than one decade is bouljd to unsettle

the settled position. This cannot be permitted now. In this

connection reference ma^e be made to the decision of the

Apex Court in the case of B,S,Baiwa Vs.State of Punlp^b .

199Q SCO (L£eS) 611 wherein it has been held that seniority

issue should not be reopened after a reasonable period

because the result would disturb the settled position,;

Accordingly^ this 0,A, deserves to be dismissed and is

dismissed. Costs easy.

{D,C,verma)
Vice Chairman ̂(Judicial)

(Anand Kumar Bhatt)
Administisbive Mecnber
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